11.03.2025 1 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 26

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

CLICK TO JOIN VC:
MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

AT 02:30 P .M.

1. MAC.APP. 1081/2018, CM APPL. 50699/2018
IFFCO TOKIO GENERAL INSURANCE CO LTD ....Appellant

Through: Ms. Suman Bagga, Advocate.

Versus
GEETA & ORS Respondent

Through: None.

2. MAC.APP. 1083/2018, CM APPL. 50753/2018,
CMAPPL.5297/2022

IFFCO TOKIO GENERAL INSURANCE CO LTD ....Appellant
Through: Ms. Suman Bagga, Advocate.
Versus
RAMAN KUMAR & ORS ... Respondent

Through: None.


https://delhihighcourt.webex.com/meet/dhcecourtvc1

11.03.2025 2 PRONOUNCEMENT OF JUDGEMENT

3. MAC.APP. 1086/2018, CM APPL. 50775/2018
IFFCO TOKIO GENERAL INSURANCE CO LTD ....Appellant
Through: Ms. Suman Bagga, Advocate.
Versus
RAJINDER KAUR & ORS ... Respondent

Through: None.

4. MAC.APP. 1096/2018, CM APPL. 51299/2018
IFFCO TOKIO GENERAL INSURANCE CO LTD ....Appellant
Through: Ms. Suman Bagga, Advocate.
Versus
RAJNI KOCHAR & ORS ..... Respondent

Through: Appearance not given



